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By E-Marl

THE GAUHATI HIGH COURT AT UWAHATT
(HIGH COURT OF ASSAM, NAGALAND, MIZORAM ANO ARUNACHAL PRADESH)

NO. HC.vIr-05/20,rfl 6 lZ lA
From Smtr. Kanchan Newar

It. Regrstrar (Vtgrlance),
Gauhatr Hrgh Court,
Guwahatr

To,

-/ Sha Dulal f4ech,
Member, M.A.C.T
Goalpara.

1l^
Dated Guwahatr , tn" )Cl December,2018

Sub:- Permission to avaal Home LTC,

Ref:- Your letter No MACT/GLP/2018/645 dated 13.12 2018

Wrth refcrcncc to the above, I am drrected to rnform you that, you

are granted permrssron to avarl Home LTC for the block perrod of 2077 -2018, by

way of carry forward, along with your wife, son and daughter, during the lt4agh

Brhu rn January, 2O1.9 for your lourney to your home town at Drbrugarh, by the

shortest possrble route, as per exrstrng Rulcs.

Yours faithfully,

JT. REGISTRAR (VIGILANCE)

lGtf %
Memo No. Hc.vr-0s/2ot&l -l 6 I q- /A, dated 

2_ O lL.\g
Copy to -

1. The Princrpal Accountant General, (A&E), Assam, Guwahatt for rnformatron.

2. The Deputy Regrstrar (Frnance), Gauhati Hrgh Court, Guwahatt for
rnformatton and necessary actton.

AJE
JT. REGTSTRAR (VrGrtANcE)


